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India Limited to see that conditions are made 
as safe as possible. In spite of that, even in the 
best mines in the world accidents do occur. It 
is a hazardous operation and one has to accept 
a certain amount of risk. However, within the 
conditions prevailing we will make the coal-
mines as safe as possible. 

MR. CHAIRMAN: Mr. Dhabe, you ought 
to have spoken immediately after Mr. Kalyan 
Roy. Now be brief. 

SHRI S. W. DHABE: I would like to know 
which officer under the Mines Act is 
responsible for proper mining operations. Is it 
the manager or the owner or the agent? I think 
the question which was raised by Shri Kalyan 
Roy is whether the responsible officers who 
were present prior to the accident are still 
working there or they have been transferred to 
some other place so that the inquiry could be 
held impartially. I would like to know whether 
the same officers are still functioning after the 
appointment of the-Court of Inquiry. 

SHRI K. C PANT: Yes, Sir, the same 
officers are functioning and as I have 
mentioned in some detail this mine is 
considered to be one of our good mines. The 
people are trained. There is a very good 
training programme and it is known to be a 
gassy mine. Therefore, in that sense nothing 
unexpected should have taken place. Now, 
since it has taken place there is an enquiry 
going on and I do not presume guilt before it 
is established. 

MOTION RE RECENT FLOODS AND 
DROUGHTS IN VARIOUS PARTS OF 

THE COUNTRY 
THE MINISTER OF AGRICULTURE 

AND IRRIGATION (SHRI JAGJIVAN 
RAM): Sir, I beg to move the following 
Motion: 

"That the situation arising out of the 
recent floods and      droughts in 

various parts of     the     country, be taken into 
consideration." 

Sir, in reply to a Calling Attention Motion 
moved on the 31st August, 1976, my colleague 
Shri Shinde made a statement on the floor of this 
House regarding the situation arising out of floods 
and drought conditions in various parts of the 
country. The total rainfall during the South-West 
monsoon this year from June to September was 
normal or above normal except in Arunachal 
Pradesh, hills of Western U.P. and Kerala where it 
was deficient. However, on account of erratic 
behaviour of monsoon and long spells of dry 
weather as also poor inflows in certain rivers, 
drought conditions developed in the States of 
Kerala, Kar-nataka, Tamil Nadu and certain parts 
of Madhya Pradesh and Orissa. During the same 
period there were spells of heavy rainfall in some 
parts of the country which caused floods and 
drainage congestion, resulting in damage to crops, 
property and loss of human and cattle life. Floods 
occurred in parts of Andhra Pradesh, Assam, 
Bihar, Gujarat, Haryana, Jammu & Kashmir, 
Maharashtra, Manipur, Punjab, Rajas-than, 
Tripura and U.P. The floods in . Bihar were rather 
heavy and unprecedented insofar as they affected 
the large parts of the State which were' generally 
free from floods. In U.P.,' the combined effect of 
heavy rains and ' breaches in the Goverdhan drain 
and floods in the river Yamuna inundated the 
low-lying areas in Mathura and Agra districts and 
subsequently heavy and continuous rainfall in 
September affected several districts of Eastern 
U.P. 

At the time the last statement was made, it was 
expected that the crop position in Punjab, 
Haryana, Western U.P., Rajasthan, Gujarat, 
Maharashtra ; and Andhra Pradesh would be good 
and we looked forward to good crop not only of 
foodgrains but also of, groundnut. The prospect of 
groundnut in Saurashtra also looked bright-In 
Madhya Pradesh and Orissa, the crop position 
was considered satisfao 
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tory except in a few isolated parts. 
Subsequent behaviour of the monsoon 
though not uniformly satisfactory has not 
materially affected our expectations 
except that dry spell from the middle of 
September in some parts of the States of 
Andhra Pradesh, Karna-taka, Madhya 
Pradesh and Orissa, would affect, to 
some extent, the production in these 
States. IThere have been crop losses in 
Bihar and U.P. on account of floods and 
subsequent dry spell in isolated pockets. 

The weather conditions, on the whole, 
have been less favourable in 1976-77 
than in 1975-76. With the rise in the 
offtake of fertilisers during the Kharif 
session and the vigorous action taken by 
the States in extending new technology, 
making seeds and other inputs available, 
the losses in foodgrain production in the 
country during the Kharif season 1976-77 
due to drought and floods have, to a large 
extent, been made up. It is difficult to 
quantify the total fall in production at this 
stage, but it is expected to be only 
marginally below the record level pro-
duced in 1975-76. 

In accordance with the policy adopted 
by the Government from 1974, Central 
assistance for relief is confined only to 
Advance Plan Assistance against the Plan 
schemes. Expenditure of non-Plan nature 
is covered by the 'Margin Money' made 
available to every State annually. So far, 
decision about Advance Plan Assistance 
has been taken in case of Tamil Nadu, 
Karna-taka and Gujarat. The question of 
giving Advance Plan Assistance to 
Assam, Bihar, Haryana, Jammu & 
Kashmir, Kerala, Madhya Pradesh, 
Manipur, Punjab, Rajasthan, Orissa, U.P. 
and Tripura is under consideration. Both 
the Central as well as the State 
Governments have been taking prompt 
and immediate action for providing relief 
to the affected population. In spite of the 
unprecedented floods in Bihar and eastern 
U.P., there has not been report of any 
epidemic in these areas. Efforts are being 
made to provide  shelter,  food, medi- 

cines and employment to the affected 
people and to provide agricultural inputs 
in time to them for the Rabi crop. 

As a result of record Kharif and Rabi 
crops for 1975-76 and prospects of a 
good Kharif crop during 1976-77. as also 
record procurement, imports and decline; 
i* the offtake from the public distribution 
system since October, 1975, the stock 
position of food-grains has improved 
considerably. According to the latest 
reports, the total stock of foodgrains with 
the Central and the State Governments at 
the end of September, 1976, was over 17 
million tonnes as compared to 5.4 million 
tonnes a year ago. The availability of this 
stock would enable the Government to 
meet the full needs of the public 
distribution system and maintain prices at 
reasonable level. 

The question was proposed. 
12 NOON 
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SHRI NARASINGHA PRASAD WANDA 
(Orissa): Sir, it is a matter of great satisfaction 
that a debate on the situation arising out of the 
recent floods and drought in various parts of 
the country is taking place on the floor of this 
House. We thought that the Constitution 
(Amendment) Bill would take all the time and 
probably this very important matter, which 
vitally affects the people, might not come up 
for discussion. But the honourable Minister 
has already given a graphic picture of the 
situation arising out of the recent floods and 
drought •conditions in various parts of the 
country. Now, Sir, I would particularly like to 
refer to the situation in the State of Orissa 
from where I come. 

Sir, Orissa has been a land of floods and 
drought. If there are floods in the State this 
year, the next year it is visited by drought. 
Floods and drought affect the State alternately 
and the economy of the State is greatly 
shattered by the arratic behaviour of nature. I 
would like to submit that out of the 3.830 
gram panchayats in Orissa. in the year 1974-
75, as many as 2,478 gram panchayats were 
affected by spells of drought and, in the year 
1975-76, as many as 1,834 gram panchayats 
were affected. This year we expected that the 
loss suffered in the two consecutive years, 
that is, 1974-75 and 1975-76, would be made 
up by good showers. Unfortunately, this year 
also the monsoon started late in Orissa. Of 
course, as the honourable Minister has stated, 
the rainfall from June to September was 
normal throughout the country. But, so far as 
Orissa is concerned, this year the monsoon 
started late there and in June, we had only 
86.4 mm of *ain against the normal rainfall of 
213.2 mm. Naturally, the agricultural 
operations were delayed. In July, we 'had 
only 26G.7 mm against the normal -rainfall of 
351.6 mm. Of course, because of this rainfall 
only, by and large, the •agricultural 
operations were started. And, Sir, in August, 
we had only 325.7 mm against the normal 
quota of 335.6 mm.   This was during the 
second 
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week of August resulting in floods in the 
river system in the State causing damage to 
small paddy plants in the deltaic region of the 
State. In September, we had a rainfall of 
157.10 mm against the normal rainfall of 
256.50 mm. But ail these showers were 
before the 15th of September 1976 and after 
the 15th of September, there was an 
unprecedented drought spell persisting till the 
end of the second week of October, and this 
dry spell of over one month has completely 
affected the crop prospects in the State. 

Sir, the total paddy land brought under 
cultivation in the State is 46,92,270 hectares. 
Of this, the high land was 14,22,402 hectares, 
medium land 16,47,461 hectares and low 
land was 16,22,402 hectares. The loss esti-
mated by the Government of Orissa is 
6,63,000,721 hectares of high land, 9,34,485 
hectares. Of course, of medium land and 
4,95,421 hectares of low land this loss 
estimated is not the final estimation, because 
this is a prima facie loss estimate; it may be 
even more than what is stated now, that is, 
6,63,721 hectares high land, 9,34,485 
hectares medium land and 4,95,421 hectares 
low land. Therefore, Sir, the stipulated loss 
on account of severe droght is about 40—50 
per cent of the total production in the State. 

Sir, we have in all 314 blocks. You can 
imagine the extent of drought in the State 
from the fact that as many as 280 blocks out 
of these 314 are affected by severe drought. 
Out of 13 districts, as many as 9 districts are 
completely affected by drought and isolated 
patches are affected in four of the districts. 
Practically the whole State in affected by 
drought. I would submit that the total 
population affected by the severe droughts is 
of the order of 75 lakhs. 

Now, Sir, all this will clearly show the 
severe drought conditions which the State is 
facing. The State Government, with the 
meagre fund at its disposal has certainly 
taken some steps. But I would submit that in 
their famine relief    fund    they have    only 
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[Shri Narasingha Prasad Nanda] Rs. 3.58 
crores and this money appears to have been 
spent already. I would submit that the present 
situation, along with the drought in the last 
two years, has ereated a serious economic 
set-back in the rural areas of the State. There 
is now lack of employment for agricultural 
labourers. 

Through you, Sir, I fervently appeal to the 
Minister of Agriculture that steps should be 
taken to provide extensive means of 
employment to these agricultural labourers, 
because from agriculture they do not get any 
employment now. For this, Sir, I would 
suggest that labour-intensive programmes 
should be immediately undertaken, both in 
Plan and non-Plan sectors. 

My next suggestion is this. There are 40 
per cent people belonging to the Scheduled 
Castes and Scheduled Tribes in my State. The 
people who live in hilly tracts, particularly 
the Scheduled Tribes, do not get anything 
from agriculture this year. Therefore, there 
are no means of livelihood, except 
agriculture, and this year because of drought 
they cannot fall back on anything except 
forest minor produce. For this, I suggest that 
arrangements for purchase of minor forest 
produce should be made and funds should be 
allocated for this, otherwise the tribal 
population will be very much hard hit. 

My next suggestion would be to give 
short-term loans to agriculturists for enabling 
them to buy agricultural inputs. This is 
necessary because their economic backbone 
is completely shaken. 

To save their lands, people breach the 
embankments. Practically, all the reservoirs 
now in Orissa are without water be they 
major, medium or minor irrigation projects. 
This will create drinking water problem in the 
next summer I would submit that as many as 
11,000 villages have already been identified 
in Orissa who go without drinking water. 
Even while we were considering the Fifth 
Five Year Plan, we did not have drinking 
water 

in as many as Is 11,000 villages in a State like 
Orissa. The drought this year has made the 
situation still more acute. I would fervently, 
appeal to the Agriculture Minister that 
arrangements should be made for the supply 
of drinking water during the next summer. 
Then there is the question of pregnant and 
nursing women, preschool children and 
school-going children for whom also some 
arrangements, should be made. My next 
suggestion is that food rations at fair price 
shops should be made available to the public. I 
would point out that the cultivators have no 
stock of seeds now. Therefore, sufficient seeds 
should be supplied to them for the next kharif 
season. An intensive programme has to be 
undertaken for the rabi season. I would submit 
that the 'food for work programme should be 
intensified. I do-not want that people should 
be given anything gratis. That demoralises the 
people. I would submit that this 'food, for 
work' programme should be intensified and 
the people should be given work. They should 
be able to earn their own food. Finally, I 
would request the Agriculture Minister to send 
a team of officers as early as possible to 
Orissa to make an on-the-spot study of the 
situation in order to give relief to the people. 

SH3I      VISWANATHA MENON 
(Kerala): Sir, I take this opportunity to 
highlight the pitiable condition of Kerala State 
because of drought. Sir, the monsoon failed in 
June, 1976. Our State Government has sent 
two reports on the 7th July and 10th Augus* 
in' which they have indicated the loss that they 
had to suffer. Sir, in Kerala, which is situated 
in the Southern-most part of the country, we 
are mainly cultivating cash crops. The 
monsoon has affected not only the cash crop, 
but our paddy cultivation also. The Palghat 
District is considered to be-the granary of 
Kerala State. There, the entire paddy 
cultivation has been destroyed by drought. It 
is high time-that the Central Government 
should1 step in and help us. From the state-
ment read by the hon. Minister in trie-House,  
it  appears that the    question-- 
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has been considered only.   They have     | not  
done anything  substantial so  far for the 
State.    Sir,  according to    the reports from 
my State, the latest position,     as    reported  
by    the    District Officers  of   the    
Agriculture    Department, is as follows.   Sir, 
the total area affected in the case of paddy 
cultivation is 1,83,500 hectares.    The 
estimated production loss in 1,9,483 tonnes 
and the estimated value loss is 33.95 crores 
of rupees.    In the case of ginger, 6,030 
hectares  of  land has    been     affected. 
There is 4,604 tonnes of estimated loss of the 
value of 6.91 crores of rupees. In the case of 
pepper also, 24,891 hec-1      tares of land 
has been affected.    Arid the estimated 
production loss is 17,000 tonnes of the value 
of Rs. 2.77 crores. As regards groundnut area 
also, 75,000 hectares   have   been   affected  
with   an estimated    production    loss  of   
15,769 tonnes of the value of Rs. 1.46 crores. 
This is the loss that we have to face     , about 
these major    crops in    Kerala. The entire 
coconut and arecanut areas have been 
affected in verying degrees and the estimated 
loss is about 2 crores of coconuts and 7 
crores of arecanuts, value at  Rs.  1.42 crores  
and  Rs. 2.16 crores  respectively.    Tapioca, 
banana, and cardamom have also been 
affected by  drought.    Sir,  the    State  
Government have decided to give subsidy to 
the extent of 25 per cent of fertilizers for the 
mundakkan crop of paddy in areas where  the  
crop  has been   completely lost.    This will 
cost about Rs.      I 20 lakhs.    Considering 
the magnitude of loss and the distress to    
farmers, this   assistance   is   totally   
inadequate. But,   Sir,  the  present  position  
of  the State Government is such that it does 
not permit of any further assistance. 

Sir, I request that the Central Government 
must step in and help the State Government 
to tide over the situation. 

Sir, drought conditions and the consequent 
loss of production have also affected the 
agricultural workers who would have been 
employed for various agricultural operations 
like planting, weeding, application of 
fertilizers and pesticides, and harvesting.   
The extent 

of unemployment has not been fully 
assessed yet. But it is estimated that 
thousands of agricultural workers have been 
affected. 

Sir, this is the general picture of what has 
already happened in Kerala. Now. five 
months have already passed. Even now, the 
Central Governmet is only considering to 
help the State Government. Sir, the State 
Government have requested the Central 
Government for substantial financial as-
sistance for the relief of distress among 
farmers and agricultural workers. Sir, I lake 
this opportunity and through you, Sir, I 
request the hon. Minister to give a 
substantial assistance to the State. At least, 
Rs. 60 crores may be allotted to Kerala State 
to overcome the situation.    Thank you, Sir. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHIB P. 
SHINDE): Is it Rs. 16 crores or Rs. 60 
crores? 

SHRI VISWANATHA MENON; It is Rs. 
60 crores. 
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ALLOCATION   OF TIME   FOR  DIS-
POSAL OF GOVERNMENT AND OTHER    

BUSINESS 

MR. DEPUTY CHAIRMAN: I have to 
inform Members that the Business Advisory 
Committee at its meeting held today, the 3rd 
November, 1976, allotted time as follows for 
Government Legislative and other Business 
to be taken up during the current Session of 
the Rajya Sabha: 

 

 

The Committee recommended that the 
House should sit up to 6.00 P.M daily and 
beyond 6.00 P.M. as and when necessary, for 
the transaction iof Government Business. 

The  House    stands  adjourned    till i 
2.00 P.M. today. „ 

The  House  then   adjourned for 
lunch at one of the clock. 


